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In the Central Administrative Tribunal

B3

Guwahati Benohjs:¢ Guwahati. §

Caveat Noe. S /2000

In the matter of ¢
A Caveat under Section 148a of the

Code of Civil Proceduree.

- And -
In the matter of ¢

1« The Union of Indie
(Through the | Secretary to the
Govt. of India, Ministry of
Defence, South Block,

New Delhi- 110 011,

2. Garrison Engineer
869 Bngineer Works Section
c/0. 99 AFO.

ecee ..Caveators

Prosgpective -
. Respondentse
- Verena'-
. - 1e MES-246931 Shri P.Ce. Mele,AGE/Ef4
c/0 GE (1) (R&D) Chandipur
2e MES-232247 Shri A Kundu, ESO

C/0 GE (AF) Bagdogra -

Contde. 2/~
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7.

8.

9.

10.

1.

13.
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MES=300360 ghri Shashi Inderpal Singh, AEE B/R
c/0 GB (AF) Chandigarh.

MBES-242336 Shri I Rajkonwar, AE B/M
¢/0 GE Guwahati.

MES-234966 Shri N X Desggupta, B/R-I
c/0 IR 137 Works Bngrs.
c/0 99 APO.

MES-240988 Shri P K Dutta, BM-II

¢/0 GE (AF) Barakpore .

MES-212037 Shri A K Panja, EM-I
¢/0 C¥B (AF) Xalaikunda.

MES-265107 shri K Sengupta, B/R-I
c/0 AGE (I) Bengdubi.

MES-217027 Shri K X Dutta, B/R-I
C/0 GB Sewak Road Siliguri .

MES-264565 Shri A K Das, SA-II

C/0 GE Bemnaguri

MES-242246 $hri B Panl, SK-II
c/0 GE 869 BWS

c/0. 99 AFO..

MES-238098 Shri A Hagzarika, SK-II
c/0 GE (AF) Jorhat.

MES-242427 Shri AC Gope, SK-II
c/0 GE (AF) Jorhat.

eontdeees/=
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16.

17.

18.

19.

20,

21.

22.

MES=-24 3456 Shri A Mani, M/Reader
¢/0' GE (AF) Jalahalli.

MES-243553 Shri PT Ao, MT Dvr
¢/0 B/S Det Dimapur

c/0 GE 869 EWS .

c/0 99 ARO.

MES=~228822 ghri Joymani Das, MT Dvwvr
¢c/0 GE Silchare.

MES=-228822 shri &ay L Mark, Peon
c/0 B 137 Workshngrs ’
C/0 99 APO.

MES-220210 Shri Ramadhar, Chow
¢/0 AGE (I) (AF) Khumbirgram.

MES-NYA Dilip Kumar Chetri
¢/0 B/S Det Dimapur

¢/0 @E 869 EuS

c/0 99 APO.

MES-220149 Shri Jogi Pradhan, Chow
¢/0 B/S Det Dimapur

c/0 BB 869 BWS

c/0 99 APO

MES-238284 shri Jogdish Das, Chow
¢c/0 GE 869 EuS

c/0 99 ARO.

MES=-243656 Shri Somar Sarkar, Chow
C/0 GE 869 BuS

¢/0 99 APO.
Contdes s/~
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27.

31.

32.
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MBS~229177 Shri Bikash Chakraborty, SA-I

c/0 CYE (AF) Guwahati.

MBE§=~23733 Shri GC Baruah, UDC

c/0 GE (AF) Chabua.

MES-209734 Shri C S Chakraborty, UDC
C/0 GE Panagarh.

MBES-224275 Shri R C Chakraborty, SK-II

c/0 GE Narangi.
MES=242570 Shri Md. Hugsain, SK-II

¢/0 GE Dinjan.

MBES-242524 Shri T C Dutta, SK-IX

- ¢/0 CWE Dinjen.

MBES~-349825 Shri Ahon Angami, Chow
C/0 AGE B/R Zakhama

c/0 GB 869 EWS

c/0 99 ARO

MES-228945 S$hri U K Paul, SE-II
.¢/0 B/8 Det Dimapur
Cc/0 GE 869 BuS
/0 99 LPO

MES-455209 Shrs A K Bhadra, D&Man-II
¢/0 CEEC Calcutia Zone.

MBS-264665 Sari A X Das, SA-II

Cc/0 GE Khaprail.

Contde.. 05/"
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42
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MES - Shri Chandra Bhan Paul, Peon
¢/0 CDS (I) Jhansi.

MES- Iate M. Balmiki, S/Wala
¢/0 AGE (I) R & D Kanpur.

MES- shri A X Dewmath, D*Man
c/0 GB(P) pgartala. |

MES-237293% Sari Rameshwar Prasad, HS-II
c/0 GE 869 EWS

¢/0 99 AP0

MES-237988 Shri J N Thakur, Ref Mech. -
/0 GE 869 EWS |
c/0 99 AFO.

MES- 238394 Shri Revindra Nath, Bhect~II
¢/0 GB 869 EWS
c/0 99 A¥O.

MES-243608 Shri Manik Chandra Bora, Elect(SX)
¢c/0 GE 869 EBYWS .
c/0 99 APO.

MES-243822 Shri Madhavendra Das, Bleoct (SK)
6/0 GBE 869 BWS

c/0 99 APO.

MES-243829 late Gope Kumar C, Elect (SX)
c/0 869 EWS

c/0 99 APO.

MES~-242717 Sari Gopal Dutta, FGM

c/0 GB 869 EuS

c/0 99 APO.
Contdees b
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47.

48,

49.

50.
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MES-NYA | Shri Dinesh Chandra Singh, FGM
C/0 GB 869 BYS
c/0 99 APO.

MES-238111 Shri SN Teti, FGM
¢/0 GE 869 EWS
¢/0 99 APO.

MES-113893 Shri Satya Narayen, FGM
c/0 GE 869 EuS
c/0 99 APO.

MES-238431 Shri Jagu Ram Barugh, Carpenter
c/0 GB 869 BWS

c/0 99 AFO

MBES-238127 Sari Md Sheeidb, Magon (SK)

C/0 GE 869 EWS

c/0 99 A¥PO. |

MES-238374 Shri Pika Ram Sharma, U/Man (SKX)
¢c/0 GE 869 EWS

¢/0 99 A%0. .

220053 Shri Sushil Kumar, Mate

c/0 GE 869 EuS
c/0 99 APO.

MES-13699214 Shri Nandbat, Mate
Cc/0 GB 869 EBWS
6/0 99 APO.

ME§-236292 Shri lexman Das, Mate

¢/0 GB 869 EWS
Cc/0 99 APO.
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52.

53

55.

58,

59.
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MES-238410 Shri Beleswar Ram, Mate

c/0 GE 869 EuWS
C/0 99 APO.

MES=243800 $hrd Mohammdc Maslim, Mate
c/0 GE 869 BUS
¢c/0 99 APO.

P/3888 Shri Hirdey Kant Jha, Mate
¢/0 GE 869 BUS

¢/0 99 APO.

MES~220207 Shri Pribhuwvan Mahata, Mabe
c/0 GE 869 EWS
¢/0 99 A¥O.

MES-237819 Shri Nasidb Ial Rail Mate
c/0 GE 869 EYS
C/0 99 APO,

MES-237118 shri Gopinatham Nair, Mate

¢/0 GE 869 BWS
6/0 99 420,

MES~-238289 Shri Man Bahadur, Mate
C/0 GE 869 EwS

C/0 99 APO.

MES=-238309 Shri Ialan Pivari, Mate
C/0 GE 869 EWS

c/0 99 4FO.

Conted ...8
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MBS~228652 Shri JN Benik, Mate
¢/0 GE 869 BuS
c/0 99 APO.

MES-NYA Shri Gopilal Sharma, Mazdoor
©/0 GE 869 EWS |
c/0 99 APO.

MES-243605 Shri Milidharan Nair, Mazdoor
c/0 GE 869 EWS
c/0 99 A¥O.

MES-238301 Shri Dilip Kungar Saikia, Mazdoor
/0 GE 869 EWS
C/08 99 APO.

MES~24 3623 &ir:l A Victor, Mazdoor
C/0 GE 869 BuS
¢/0 99 APO.

MES-NYA Shri Kigheto Sama, Magzdoor .
C/0 GE 869 EWS
C/0 99 APO.

MES-NYA Shri Angami Kenyak, Mazdoor

€/0 GE 869 EUS

c/0 99 APO.

MES=-238500 Shri Dhaniram Bahadur, Mazdoor
c/0 GE 869 EwS

¢/0 99 AI’O .

Contde «+9
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MES~243557 Shri Saihed Hussain, Chowkidar
¢/0 GE 869 EWS |
C/0 99 APO.

MES-243632 Shri Shish Pal, Mazdoor
c/o GE 869 EuS - .
c/0 99 APO.

'ME_s-zzozzo mri SB Gurung, $xowdkax Chowkidar.
c/0 GE 869 BWS

C/0 99 APO..

MES-NYA Shri Ienen eliang, Chovkidar *

C/0 GEB 869 EWS

c/0 99 AFO

s'i?f@ié ;

s-220172 Shri Mohan Ram, Chowkidar

¢/0 GB 869 EWS
c/0 99 AP0,

MES-243592 Shri Revindran Nair, Chowkidar
c/0 GB 869 EWS | *
c/0 99 APO. ‘

MES-NYA shri David Angami, Chowkidar
c/0 GE 869 EWS
c/0 99 A¥O.

MBES-24 318 Shri Ramji Rai, Chowkidar

. 0/0 . GE 869 EuS

/0« 99 APO.

Gontdo oe 010/"
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85.
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MES=280526 Shri Morpal Balmiki, S/¥Wala
¢/0 GE 869 EuS

c/0 99 ARO.

MBS~243893 Shri NIK Rai, S/Wala.
¢/0 GE 869 BUS
C/0 99 APO.

MES-243602 &hri Krighan Pal, S/Wala.

/0 GE 869 EWS '

c/0 99 APO.

MES-264025 Shri S K Medni, Daftry

c/0 GB 869 BUS .
c/0 99 a¥0.

MBS -43%39104 Shri N C Ao, Chowkidar
¢/0 GE 869 EWS
¢/0 99 AFO.

MES-220179 &hri Gopiram Sharma, Chowkidar
¢/0 GE 869 EWS
c/o L 99 APO.

MBS-243602 Iate Arjun Ram, Chow (Bxpired)

MES-243673 &hri I K Singh, Maz (USK)
¢c/0 AGE B/R Ieimakhongh

c/0 GE 869 BWS

c/0 99 APO.

MES-255814 Shri Shiwmath Prasad, B'Seith (Rtd)

MES=220324 Shri Prabhu Dayal, Mate
¢/0 GE 872 EuS
¢/0 99 APO.

MES-237880 Iate KM Chakraborty, Eleot(HS-I) (Retired)
MES-24%604 Iate RK Paul, Blect (HS=-II) (Bxpired )

MES-238128 Shri Mulsi Nunia, FGM(SK) (RETIRED )
eceoce e Gppgsite P&!‘H

Prospeotive Petitionerse.
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The Caveators above named most respectfully b?gs fo state as‘foll.ows -

1. That the Caveators are Military Engineer Service (M.E.S. in short). under the

Minisfty of Defénce, Govemment of India, having its functions through out Union of India

inclﬁding one of its present H.éadqua’xters is located in North Eastern Region, C/0 99 APO.

2. - That the opposite party/prospective Petitioners are entitled to Field Service

Concession (Non Monetary Beneﬁts) in terms of Government of India letter No A/02584/

| AG/PS-3(a)/97/S/D(Pay/Services) dated 25 January 1964 in Field Areas and letter No

A/2576IIAGfPS-v3(b)/1‘4-8/S/2fD(Panyervices) dated 02 March 1968 in Modified Field
Areas as classified vide Government of India, M‘inistry of Defence lefter No
30(4)/96@(Pay/8e1"vices) dated 12 March 1999 and these concess.ions are provided/ granted | |
to the opposite paxty/prospe‘cﬁve Petitioners strictly and regularly by the
Caveators/prospective Respondents ag per above said Government orders. However, in
addition to above facilities, the 6pp;>site party/prospective petitioners had drawn/paid extra
an unauthorized monetary b’@n’eﬁts in the dorm of FSCA (Field Service Concession
Allowance) upto and inéludingithe month of March 19‘99 wﬁich results illegal payment and
as such illegally pauid amount ‘of Public Money/Government Money is required to -be

¢
i

recovered immediarely as the prospective petitioners are not entitled to such aliowance

‘under any provisions. The SCFA is exclusively meant for Army Personnel as per Ministry

of Defehce OM/Circular No 372269/AG/PS-3(2a)/90/D(Pay/Services) dated 13 Jan 1994.



* . . ' : .@_

Accordingly Czweéters hawé éak'en stepg éo rel.:é\;er the illegally paid amount from opposite
party)pr;)spective pe’ciﬁoners after ‘gi\ring proper noftice by the (Caveator as directed by
Controller of )Défeﬁce Accounts, Narangi, Gm;iahati (CDA Narangi in short) DO No
Pay/025 dated 01 Mar 2000. Accoréingly‘Caveaﬁr/prospéctive Respondents have already |
taken aﬁl necéssmy steps fo issue lix'op'ér notice and recovery of illegally paid amouﬁt ﬁ‘orﬁ

the opposite partjr/prospecﬁve petifioners as per dircctions from higher HQs/CDA Narangi. o

3. That in view of the above facts, the op;;ésite party/Prospective petitioners may file
an application under Section 19 of the Contral Administrative Tribunal Act, 1995"with a
przliyer\ fof interim order for stay of the order of recovery of‘ iliegally paid amount of
Publicx;Gnveﬁzment money for which’ all necéssaxy steps have already been taken by the
Caveator/Préspecﬁve respondents after colnplyihg- with all procedure as per rules/directions

from higher HQS'/CDA Narangi.

4 Thatl'if any such application is madé before this Hon’Blé Tribunal, challenging the
order No PAY/025 dated 61 March 2000 issued by the CDA Nagaqgi , Guwahai, the interest
of the Caveator is going o be affected and as such the Caveator has a right to appear before
this, Hon’ble Tribunal o, oppose 'sucﬁ ~application and the Ca,\’res‘ttor is to be heard and.
acco'rdiugly this Caveat is filed. o .’ |

L | R e )j/.*



In the promises aforesaid, it is prayed that your Lordships would 5& graciously
pleased to issue notice to this Caveators to enable them to present oa the hearing of such
application that may be filed by the Prospective Petitioners/Opposite party with a direction
tov the Prospective Potitioners/opposite party' to serve a copy of such application and fix a
date for hearing of tue applicalion and 'allow the Caveators to be heard on that application

before passing any order and/or any interim order or stay.

And for this, the Cavsator as in duty bound shall ever pany.

Identified by me | ' I)ef)one 4
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N - » N
‘. * *

VERIFICATION

I, Major Vijaya Kumar VS presently working as Garrison Engineer 869 Lngineer- N
Works Section, C/O 99 APO being duly authorized and Competent to sign this verification,
do - hereby solemnty declare that the étatements made in this' Caveat are true to my

knowledge and beliefand Isignthis verification on this [é/ K - day of

. ;0_ Qo 2000 at Guwahati.

Identifiedbyme = . Deponent/

- _ Advocate - .
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" Name of the Caveator

Name and Address of
Prospective petition-
ers/Opposite Party.

1.

20

1.

2e

Se

The Union of India

(Through the Secretary to
the Govt. of India, Ministry
of Defence, South Block,
New Delhi - 110 011,

Garrison Engineer

. 869 Engr Works Section

c/0 99 APO.

MES-246931 Shri PC Malo,

AGE BM

¢/0 GE (I) Chandipar
MES-232247 Sari A Kundn, BSO
c/0 GB (AF) Bagdogra.
MBES-300360 sari Shashi-
Inderpel Singh, AEE B/R.
¢/0 GE (AF) Chandigarh.

4. MBS-242396 Shri I Rajkonwar,

5e

6.

AEB/M °
¢/0 GB Guwahatie.

MES-234966 Shri N K Dasgupta,
B/R- 1

c/0 HQ 137 Works Engrs.
c/0 99 APO.

MES=240988 ghri P K Dutta,
BM=-IX
¢/0 GE (AF) Barakpore.



&

8.

9.

10,

11.

12.

13,

1.

15.

16.

"16" .
MBS=212037 Shri A K Panja, BM-I
/0 C¥B (AF) Kalailunda.

MES-265187 Suri K Sengupta, B/R -I

¢/0 AGE (1) Bengdubi.

MES=-217027 &ari K K Dutta, B/R-I
C/0 GE Sewak Road
Siliguri. |

MBS-264565 Sari A K Das, SA-II
¢/0 GB Bannaguri.

MBS-242246 Shri B Paul, SK ~II *
c/0 GE 869 EWS
c/0 99 APO.

MES-238098 @hri A Hazarika, SK~-II

¢/0 GE (AF) Jorhat.

MES~-242427 &hri AC Gope, SK-II
c/0 GB (AF) Horhat.

MES-243456 Shri A Mani, M/Reader
€/0 GE (AF) Jalahalli.

MBS-24355% Shri P T Ao, MT Dvr.
/0 B/S Det Dimapur

c/0 GE 869 EWS

c/0 99 A%O.

MES-220149 Shri Jogi Pradhan, Chow
¢/0 B/S Det Dimapur
¢/0 GE 869 EWS

c/0 99 APO.
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18.

19.

21.

22.

23,

24 .

N 25.

26.
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MES-238284 Shri Jogdish Das, Chow
©/0 GE 869 EWS
/0 99 APO.

MES=24 %656 Shri Somar Sarkar, Chow
C¢/0 GE 869 EuS
c/0 99 APO.

MES-229177 nri Bikash Chakraborty, SA-I
c/o owB (AF) Gawshati.

MES-237336 ‘Shri G C Baruah, UDC

Slax AR xRaungaxx
c/0 GE (AF) Chabua.
MES-209734 Shri C S Chakraborty, UDC

¢c/0 B8 Panagairh

MES-224275 Suri R C Chakraborty, SK-TI
¢/0 GE Narangie.

MES-242570 Shri Md. Hussain, SK-II
¢/0 GE Dinjan. *

MES-242524 Shri T C Dutta, SK-II
C/0 CME Dinjan.

MES-349025 &i,ri Ahon Angami, Chow
C/0 AGE B/R Zakhama

¢/0 GE 869 BUS

c/0 99 APO.

MES"22894S éhri U K Panl, SK~II
¢/0 B/S Det Dimapur

c/0 GB 869 BUS
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27 MES-455209 8hri A K Bhadra, D'Man~II
¢/0 CEEC Camtta‘zone.

28.  MES-264665 Sjri A K Das, SA-IT
C/0 GE Khaprail.

29.  MES- Shri Chandra Bhen Paul, Peon.
¢/0 08 (I) Jhanai.

30, MES=- Iate M. Balmiki, $/Yala
¢/0 %GB (I) R & D Kanpur

31, MES- Shri A K Dennath, D'man
¢/0 GE (P) Agartala.

32 MES=237293 8Shri Rameshwar Prasad, HS-II
¢/0 GE 869 EuS
c/0 99 APO.

33, MES=237988 Shri J N Thakur, Ref Mech.
- ¢/0 GE 869 EWS
c/0 99 APO. .

! MES=-238394 Shri Revindra Nath, Blect-II
C/0 GE 869 EuS
C/0 99 APO.

35. MES-243608 Shri Mgnik Chandra Bora, Bleot (SK)
c/0 GE 869 EWS
c/0 99 ARO.
36, MES-243822 @hri Madhavenra Das, Elect (SK)
C/0 GB 869 EWS
c/0 99 APO.



40,

41,

42,

473

44 .

ms-243829 Iate Gopa Kumar C, Blect (SK)
¢/0 GE 869 EuS '
C/0 99 AFO.

MES-242717 Shri Gopal Dutta, FGM
c/0 GE 869 EWS
c/0 99 ARO.

MBES-NYA Shri Dinesh Chendra Singh, FGM
¢/0 GE 869 EWS
c/0 99 APO.

MES-238111 Suri S N Tati, FGM
c/o' GB 869 RS
c/0 99 APO.

‘MES- 113893 &hri Satya Narayan, FGM

c/0 BE 869 BuS
c/0 99 A¥O.

MES-2368431 Sari Jagu Ram Baruah, Carpenter.
¢c/0 GB 869 BuS
c/0 99 APO.

MES-238127 &ri Md. Sheaib, Mason (SK)
¢/0 GE 869 EWS
¢/0 99 APO.

MES=-238374 Shri Tika Ram Sharma, V/Nan (SK)
¢/0 GE 869 BWS
c/0 99 A¥O.



45.

46.

47.

48,

49.

50.

51.

52¢

"20" °

MES-220053 ghri Saghil Kumar, Mate

¢/0 GB 869 EWS

c/0 99 AFO.

MES-13%3699214 Shri Nandbat, Mate
¢/0 GE 869 EuS
¢c/0 99 A¥O.

MBS=-238292 Shri Iaxman Das, Mate
C/0 GE 869 EWS
¢/ 99 AFO.

MBES=238410 §&hri Balegwar Ram, Mate .

¢/0 GE 869 EWS
c/0 99 ARO.

MES=243800 Shri Mohammed Muslim, Mate.
/0 GE 869 EWS
c/0 99 APO.

P/3888 Shri Hirdey Kant Jha, Mate
¢/0 GE 869 EWS ’
c/0 99 A¥O.

MES~220207 Shri Tribhuvan Mahata, Mate
¢/0 GB 869 EWS
c/0 99 a¥o.

MES-237810 Shri Nasid Ial Rai, Mate
c/0 GE 869 EWS
c/0 99 APO.



53.

54,

55

56 .

.'59.

60,

D]~
MBS-237118 &hri Gopin'a'tham Nair, Mate
C/0 GE 869 EwS
c/0 99 A¥0.

MBES-278289 Shri Man Bahadur, Mate
c/0 GE 869 EYS
c/0 99 A¥O.

MES-238309 Shri lelen Tiwari, Mate
¢/0 GB 869 BWS
c/0 99 APO.

MES=-228652 Shri N N Bamik, Mate
c/0 GE 869 BUS

MES-NYA  8Shri Gopilal Sharma, Mazdoor
¢/0 GB 869 BUS
C/0 99 AP0,

MES 24305 ‘Shri Mulidharan Nair,, Mazdoor
c/0 GB 869 EUS
c/0 99 aFO.

MES-238301 Shri Dilip Kungar Saikia, Mazdocor
c/0 GBE 869 EBWS

c/0 99 APO.

MES-243623 Shri A Victor, Mazdoor

C/0 GE 869 EBWS

c/0 99 aFPO,

IS g



61.

62

63,

64.

65.

66.

.67.

68.

69.

.

“p3-
MES-NYA Shri Kisheto Sama, Mazdoor
c/0 GE 869 BWS
¢/0 & 99 APO.

MES-NYA  Shri Angami Kenyak, Mazdoor
C/0 GE 869 BWS
¢/0 99 AFO.

MES-238500 Shri Dhaniram Bahadur, Mazdoor.
¢c/0 GE 869 BYUS
¢/0 99 APO.

MES-24%32 Shri Shish Pal, Mazdoor

 ¢/0 GE 869 EWS

¢/0 99 APO.

MES-243557 Shri Saihed Bussain, Chowkidar
¢/0 GB 869 EWS
¢/0 99 APO.

MBES=-220220 &iri S B Gurung, chov;kidar
¢/0 GE 869 EWS
¢c/0 99 APO,

MES-RYA Shri Iansu Zeliang, Chowkidar
c/0 _GE 869 BYS
€/0 99 A¥PO.

MES-220172 Shri Mohean Ram, Chowkidar
¢c/0 GE 869 BWS

c/0 99 ARO.

MES=-243592 sari Revindran Nair, Chowkidaer

¢/0 GE 869 EB¥S

¢/0 99 aFO.



70.

T1.

72

3

T4 .

75.

T6.

7.

78

.23
MES- NYA Sari David Angami, Chowkidar
c/0 GE 869 BUS
c/0 99 AFO.
MES-243618 Sari Ramji Rai,. Chowkidar
c/0 GE 869 EuS
c/0 99 ARO.
MES-280526 Shri Morpal Balmiki, S/¥ale
c/0 GE 869 B®S
c/0 99 A¥O.
MES-243893 Shri NIK Rai, S/¥ala
c/0 GE 869 EBWS
c/0 99 APO.
MES-243602 Shri Krishan Pal, S/lala
G/0 GE 869 EWS
c/0 99 A¥O.
MES-264025 Shri S K Medni, Daftry
c/0 GE 869 EWS
c/0 99 A®O.
MES-4379104 Shri N C Ao, Chowkidar
¢/0 GE 869 EWS
¢/0 99 A¥O.
MES=-220179 Shri Gopiram Sharma, Chowkidar
C/0 GE 869 EWS
C/0 99 4%O.
MBS~243602 Iate Arjun Ram, Chow (Expired )

eeesel2d
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79, MES-220324 Shri Prabhu Dayal, Mate
c/O GB 872 R& BuS
c/0 99 A¥O.

80, MBS-237680 Iate X M Chakraborty, Eleot (HS-I)
Retired.

81. MES-243604 Iete R K Panl, Elect (HS-II)

Bxpired.

82, MES-238128 Shri Tulsi Nunia, FGM(SK) .

Retired.

eeeecodn OEEOSite Party
Prospective Petitionerse.
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f Hhin hay reference o the vadous, Wil DPetitions filed in the -CAT
i teevabnte Beoch by Defonce civilians regarding pnymcnl of Field: Service
P Conecszions (F5C) to then, n (his connection, a brie€ note'onthe ub cdt has
1 e e n.ud by this inistey lnmpm;; out the position r(,ymdmg paytent of
PR e Dinfenee civiliang vigei-ulg Dielence \(‘!\l(,c IJLIQ()l]IICI The salicnt
oimsies ol the said nate are as {/»lxm.‘, =,
! ,,. »m‘ S .
2. in order o compensate the (mo;h ,uxmg in vm*om Ixcld Service
Cuencessional Arcas, the Government from: time (o lime defines such arens as
= the .Ln's(,cz»s,zu}l:. admizsible in such areas (o Service persounct as well ax
Detence eivilians, Prigr o A Apei 190 the Service [Jcm()nncl nn(J D(,((‘nrv
civilinns were catitled (o (hv tollowve my concessions - AT A -
; . o ‘ .' cy :'t“. oy e il
' {l i u NN, ‘ o ~
, A
! . B S ,_,t,u,r,l;-
e 3"\I<m-mmwl'|k' Tield Serviee € )mwnmns as per relevant . appendices
\ ) I
of Gowt! letter. Mo, A/025 SAING/S 3 (a)/D7/S/D(Payl ~Services),
dated 2511964 in. ficld areas - and lcllcx Nok A/?J761//\C‘/I S-
: ! ?("l)/l I‘4/.‘4/}/13(1‘4y/‘wlu(cq) i ated ?"‘ Marel, 1)6‘? Jies Modlllcct
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AR A T 4

4 areas fi xlnny in peace and Madificd Ficld Areas. $

SVARS :

o . : . . - . . ; . teeilibie 1y
() Special ad-hoc allowinee ol Rs.707- per mooth. admissibies o

alficers. °
_ ) Reliel @ Rs.150/- to 25300/ paua Lo (llo% oﬂ“c'*x whose fauulies
. wwere not in ocenpation of any type of Govt, accommeoedation

auywhere i India weell 1 Qctober, 1986 onwards admw‘ ble in
crsiwhile (eld/improved madified ficld areas.”

(2} Scparation allowance of Rs. ]111)/ p n. ariuussxble (6 officers.

(Y Spe cial Compensat <:n'y"(_l"ia.‘ld) allowzmce r:mging from Rs.23/- 10
s, 3/ to JCOs/Ors including NC(E)s. -

Hilnissibility f)f VIS CORESSIans m civilinus

(a) Non-monctary concessions of [,73(;L‘, as_per rele ant  appendices of
Govt. Jelters of 25.1. LO04 and 23,1968 in field and modified ficld
sreas, respectively.

(1) Speciad Duty Allowance .

- 1/‘ SORTA .

(i} Tribat Avea Allovance

() Special Compensatory Allowanes

() LIRA \

| | Ly

Mote < I may be noled ihat "l“n\-';n‘u”; mentioned at (W) o ) e ot

ang whu“blu in casc of civilians availing USC as per /\ppcndl\ ( ofletter

Mo, A/02584/AGIPS-3(a)/97/5/D(P t\/)(‘xvu,es) fated 25.1. 1961 Thiy
has also been clarificd that FSCand SCRLA and other allowances are
not concurrently. admissible to Defonce civilians vide Min. of Delence
etter No.3/37269/AGVS-3(a)/730/10 )(P'l\'/SCWlC(:R) dated 17.4.1995.

e e e

B, Rased on the recomicndations 0{‘ " Pay C()|11111i<"i()|i ' A packase of
concessions was worked out for service personnel by a High Lev cl Commitlen
spfetilly constituted for this purpese. The Committee inter alin decided to do
Juwvay with multiplicity - of allowimees admissible Lo service personnel and
recommcnded  monciary  compensation for them. Accordingly, vile
Carveinment lettor dated 13 Janosey, 1994, monctary allowance was given o
Nutvice pecsonnel subject (o the discontinuanee ol the following allowanees

iy



LN

lufor officers.

an

(1) Spcmal ad hoc. al owarice ofRs 70/ p. m .\dnn i uh

(i1) Sepaxatlon Allowauce of R 140/- p m. :;:l’l‘u(lssilll()lu
-t : ' :" i J(iuu ’* ‘m‘ xr‘,,‘xl IR '

(iii) Spccml Compeus'ltozy (I'xeld) Allowancc ranging frbm RS 23/' to

Rs. 53/- p m. aduussxble for JCOs/Ors mcludm;, NC(E)s.: i ¢

1
",f"‘l"g’r"h.ls .{‘

fc’;r"bfﬁcers.

Note : llu, above allowmlccs wew dlscoutmued from l 21‘1993 b

‘ ; i S el ;33( »" i\ ;\..-‘\ Lt ._";::; . '

(iv) Specnl Compcnsatory (meote Locahty) AJlowance was al;o
discontinued from 1.2. 1994, - This " was *wnthdrawn even' from

des%nated areas falling in peace stations,, D

%')‘.\-37 44 !\ N

) } . i

RPN TN SRR AT Gt o ”‘ "‘-:" (ki e I
AN proposal for grant of monetary allowance of fS‘C tg Defex'xc'é c{ivilians
\mmcd on the equxvaiencc laid down for Service personnel was: referred.to all.
Command HQs vide'.Org. 4(Civ)(d) letter No., 16729/0rg: 4(Civ)(d) -dated
75.4.1994 for comments, views and financial nnphcatmns ‘*Tlns letter was
qually to seek views of the Commands/HQrs/Units in’ order to formulate a
policy. However, it did not have the due. approval of the competent. authority
m the Govemment which I could be taken as a policy- letter. containing Govt.
pronouncemént.  In the proposal, Army [Qrs had sugbcsted to -consider
payment of monetary allowances -ou the basis, of pay scale as there is 110 laid
down equivalent rank: stmctuxe amonp Defence cmhans VlS -a- VlS Ser\/lce

persounel, as undcr el T I
Rate of (:oinpcn—' ~ Rate of ACci)'mpe'u— '.
satory Field Area . 'satory Modified
Allowancf:. Field Area Allce

Pay vpto Rs. 900/~ pm.” Rs 375/ p m. - Rs 150/- p m.

.\’\ i >
: RO M T

For pay exceeding Rs.900/-"
but not exceeding Rs. 1500/-p.n. Rs. 45 /— p m. Rs. 175/— p. m!

For pay exceeditig Rs.1500/- -
bu. not exceeding Rs. 2300/-p.1. Rs.650/- p.a. Rs. 225/~ p.m.

For pay exceeding Rs.2300/= o e
bu: not exceeding Rs. 3000/-p.m. Rs. 750/ p.an. Rs. 300/— p m e
For pay exceeding Rs.3000/-p.m. Rs. 97 5/- p m.  Rs325/-pm.

5. Extension of Field Servme C oncessmns SdnCtloned for ‘the Service
personnel (0 civilians was duly deliberate :d by Army HQrs, and it was decided’
ot lo prant sonetary allowance, of FSC to Dcfcnce ClVlllanS for the following

' 1
LT B O S )

Feasons - . ) ; o

. 'md vuy few civilians

(a) Civilians were serving mostly in peace area
were serving in [ield Arcas.



.~

e .=‘-.f—'—§

. L .-)"‘7” . ‘;.

(h) Had’ mmonetary allowance of FSC been cxtended to, them it would
have resulted in corresponding withdeaws al” ol SCRL/\' and- oll\u

B

conceswons lrom c1vnlmns * o'
i '/“lﬂ;)’ !“)51,;-_.), vey b

Y
¢

fl ts ] _-‘.;«‘;

This would -have advc:sely alfected a majorily: of. cmlmu cmployu.s'

while benefitingonly.a small percentage of them. Ilemc Axmy HQrs had,

recommended that. the monetary allowance .of 1SC necdmot be' cxlcndcd o}
civilian employc.es bccause payment of SCRL/\ wws more ‘beiiéficial to. them

a1y
‘-mv { "‘x e

:

-

No.16729/0rg-4(Civ)(d) dated 16.11:1995. 1t appears that,the petitioners have
not deliberately.brought the same (0. the notice of, the, ,Hon ble)Coun and thus |

held back vital mformatlon which had a beanm3 on tllg{ ﬁmi ;)Ut}COlilC of lhxs
’\,"N' . [3AY 1 e { “ihf’&{'}

.?'“‘% B fiet

7. The cxvxlmn cmp]oyccs Whl]C pmymg for g,l'mt of 'FSC- have not
mentioned about discontinuance .of ;a~number * of -allowances, ; for, 'Suww .
;)Cls()nncl -As on date Service pc.rsonncl even wht.n scrvmg in peace arens, or

ae oy ot

s

vase. T T R
. e E S ‘f‘a‘J

NN

even in Field Areas and drawing no IiSC (1 e. .slaltc umts wluéh are: not' cnmlLd I

6. Al the Commands were also mfonmed of the' above. dec151on v1de leller,‘ P

[

to FSC) are:not: cnutled lo SCRLA WhClCdS their 'vivilian counterpaxls sewmg Ly

side-by-side, w1t11 thcm are jii recmptofthc s'nne LA ’2*"1 PRI Wil

T P

3. hc IIon ble ’lnbuml in its Judgcment dated; 10" June, 1997 i, varlous
petitions lms dncclcd the respondents to-pay Field, Sexvxcc Concessxons 10, the
L )7

RN T
ot

LR

pclmonus R N FRA ST - R T TR Y ¢ ar
L . \'c "‘1.‘ P f “‘"‘u‘ h ;b-,é st{ T R ST

,

9. Duc to. Lhc, posmon ‘stated above it 1s clanﬁcd that! cmlians’hre:cu&itledinr;-,~. .

to only the concessions mentioned in’ relevant appcudlces*of;1964 ‘and ;1968.,
letters quoted above. Monetary allowances of FSC.are not admissible.to. tllem
as per the existing policy. of the Government as_explained at paras 4 to 5 above
and since (he: Tribunal ‘has dircctedy to, pay. -Field Service Concessions 10
Defence civilians, it.should be the non—monclary I‘u.ld Servxce Comessmns as

admissible to thcm as per, pohcy .’., l .

"
R u.an ,(

10. Inthis cormecttonShnR Babul'mn'mau ACGDAhad also met you aud
cxplained the posmon H1t is requested that the; -factual posmon as gwcn above‘:
may be kept in view, while defendmb lhc cases and a wriltei statemenl in the

‘."\‘és}rl,‘!‘;l ,.;1 ir_,.& ‘a \‘ G
.

. b

o
1S

LA

fu«,’). "‘."‘,‘r' gl ,r\ "\,Yr\,:u ';_X s iy ,,“"

(V)

B e Rt

N

matler be ﬁled 1fnecesszuy e e s .
A IR e 7,, {; &f}‘?h;.t:. rex. ‘ AL e
?.A :.‘ . (. . . R . . & ,’\3. R . , »ge)i:lh d;f’: ‘i’: 3]%‘13 ) !#Y‘ '.;‘i:‘,'

) S 1 "ﬁ,\\a & sf T '\ﬁm tYours kuthlully, h
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. STV A 'y'..,-, ?':}. il
A A
> }“! * N u‘:"'f“' N ’v;‘.ﬁ"!*:"': N .
2 !"“; ~_H'_,;f3‘.j I8 ” 5% ‘;,',a }- 3

et 3;

v 0O/0 C(JDA»-— wrl lhul UO Nole d'llcd/l
pasition brought out in the letter, O/0 CGDA are rcqucsled to immediately

stop payment of monetary allowances as part of “jeld Service Concessions 0

Delence cwnlnms as the same are not’ admissible to "them aud, also m'lke

recoveries of  payment made  with reference 'to! wvarious - Govt.

impidmenting the CAT Guwahali decision aller giving show cause notice.
[ ]

Jelters
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SR, Ki ‘Grover)- fat:
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8.

10.

i1,

12,

13,

14,

" G/0°99

. .
L )
Headqua[ter
137 WE
c/0_ 99

'PﬁoO
Adm Compit
Station Headquarter

har e

nq,,

angap
Nagalan

.Dimapu% S rR

oc R
SD Dimapur. - .
Nagaland,

165 Military Hospital °
'C/0 991A,P.0, : o

310 St Wksp |
A,P.O, -

i

Garrisdn Engineer
gb8 EWg . L

Supply Poinﬁ

C/0 99 A;P.O.i

Garrison Engineer
86SMEWS| .. . e
c/0 99 A.P.OL,zg

ocC

Leimakhbnq° -

(3)
1) to get clp

- & CMFAA from

~ation. -

Copiles o
communicatio
CGDA New Dell
mentioned’ ab
requests )

ii)Lo get re¢
ever already.
_show cause‘nc

iii)withho]dj
against: CAT- J.

P

-,4
h

proceedings
’letter of 12

4v) to defendqo

“l""

Ministry of Defence
dated 12- 03 99 and

i(letter dated *01-04~99

ve are enclosed with

ming of ppyment of CFAn
pril 99 pay bill stopped

“ ‘.,}

veries of' payment whatso
ade effected after servi
ice.; :

g -"~" _.".._ .
g. payment on above accou
dgement awaiting implems

Qoing dAT cases/contem
%ed on Ministry of Defen

a
0

99-.'."‘

{4‘ L

COntd. s o0 oP//4 .

Nerom e ot e+ e+ = ommmaam s tem

e e e —— et
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o) CHE UL OF D112 s

- VOAYARL VIAG, ananic
. GUWARAG RS
. . ~ . e -
_ DO NO.PAY /025
Dated : 1st March, 2000
) \
Kindly refer to vour letter Mo 77551/90/Policy /236
21.1.2000 on the Pavimani of CPAA, SC(RL)A and duty atation
. Mmea Civilians in fiald areas in reaspect of (1) nHo 137
Ghd EWS and (LX) Gin 269 pug.
-, l ! : . " - . g . . -
S The weport contain: the following discrepancion
r oy : LN . X .
N CL) . The revort on account of parment of -duty station N,

has not been furnished by Gi 468 EWS.
(1i) : GE869 EWS has  furnished o sombined raport without
siving  the bifuccation of tigures  between i.v0. @
: ’ H.ILPL the figuroe of payment in respect of M.I.Y. amni
volated informarion thercon, therclore, could aoi e
goi vevificd by a0 Shi Loneg.

UL A made aote 1700090 e Pl

‘ P avienl ol

: PO han nol boeen o ghows Loparately dn ow/o e bhy
f IHSL.Mhis  is roauived  ta e shown  separaisiy gy
§ paymant of  SC{PL)A beyond 1Y 4.95 i recoversiie oac

| Cer provision: contaln. in Moi clibog .
i

N0.4(2)/98/D(Civ-1) AL.16. 3

3. ' ‘Resides rechification of discrepancies pointed abowve
the following information may Kindly be furnigshed.
(i} , Payment of duty skation HRA in r/o GE 869 EWS and 1o
: _ 137 WE has been shown to have boen made upto 49/99 and
_9/97 . respectivelv.  This dons  not appear  to  boe
factually correct. Kindly indicate whether pavmenit s
still continuing and, if so, st what rate.

(14 - Yavment of CFAA han o Dheon Stenwoed  from Ghe mooth of
, N /990 Ns. poar dinstructions contained  Pn MoU dotGoer
N - Mol.30(4)/96/b(iay/Servicos)  ai. 12.3.99  payrean of
' . CFAA made with coference to virious Govt. !oticors
' implementing the CAT Guwahat i decisions is requived to
. ba.rec0verod after giving show canse nelico. Neaessary

steps may please he taken in tiis regand. '
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